NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

o TP No 43/NCLT/AHM/2017 (New)
ngh Court of Bombay CSP No. 818/2016 c.w. CSD 782/2016 (Old)

~ Coram: Present Hon bIe Mr BIKKI RAVEENDRA BABU

- MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13. 04 2017

~ Name of the Company: ~ Celloo Pens Pvt Ltd

' S.NO. NAME (CAPITAL LETTERS! DESIGNATION REPRESENTATION

2 W'Mﬂgw\ﬂh& Advoeate -

- Section of the Companies Act: ' Sections 391-394 of the Com anies Act, 1956;

230-232 of the Companies Act, 201 3

SIGNATURE

1 M'\ MOYMSC\ . Bc\ﬂﬂ gt\.kﬂpoa_:&,
L W '

ORDER

[ earned Semor Advocate Mr M R Bhatt w1th Learned Advocate MTr. Karan

, Sangham present for Petitioner..

At request of Learned Counsel for Petitioner.

List the matter on 21.04.2017. S - .
BIKKI RAVEENDRA BABU '
- MEMBER JUDICIAL

Dated this the 13 day of April, 2017.




